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CENTRAL ADMlNlSTRAT IvE TRIWNAL 

ALj..,AHABAD BENCH 

ALLAHABAD 

OTiginal Applica tion N0.389 of 1995 

Wednesday , this the 29th day of J anu a.ry , 2003 

2 . 

Hon 1ble Mr . Justice R. R.K.T.rivedi , v.c. 
Hon •ble Ma j. Gen. K. K.Sr i vastava , A. M. 

R .c. Khare , 
sjo Shri G. P .Khare 
R/o 938 Ka lyani Devi 
All ahabad ' cat present 
posted as Inspe ctor of 
works (V), Northern Railway 
Allahabad. 

Anil Kumar 
Sjo Late N .P . s r i \· as t a a 
ftjo 749 , B., south Road 
rlailway colony, 
Allahabad , Pre sently workin ~ 
as Inspe ctor of Harks- III 
Northern Railway , Allahabad . 

p 

• ••• .App licants. 

(By .41vocate : Shri S . DtJivedi) 

1. 

2 . 

Versus 

Union of India through General I~~aager 
Northern Railway , Baroda House, 
New Delhi. 

Divisional Railway ~Enager , 
Northern Railway , Allahabad . 

3 . Senior Divisional Personnel ~ficer , 
North~rn Railway, Allahabad . 

4 . Divisional Superintend i ng Engineer, 
rJorthern Railway , Allahabad . 

(By Advocate : Shri A. K.Roy) 

ORDER (ORAL ) 

By Hon 'b1e Jvit' . Justice R.R . K. Tr i vedi. v .c. 

• ••• Re sporrl ents . 

By this OA under ~ection 19 of the A.T. Act , 1985 , 

the applic ant has prayed for a d irection to respondents to 
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ass i gn the seniority of the applicant as Inspector of 

works Grade-l with effect from 30. 5 .1986. He has also 

prayed for quashing the seniority list dated 5.10.93. 

I t is not disputed that the seniority list dated 5 .10 . 93 

challenged in this OA has been withdrYJWn by the respondents . 

Thus, the grievance of the applicant aga inst the seniority 

list has come to an end . 
...-"-.,~ h.e. ~ ~ 

The ends Of jus tica /( s d 011e , if 

the applicant is o ~ iven liberty to make a representa t ion 

anu claim the senior ity w .~ . f . 30 . ~ . 86 which shall be 

considered and decided by the respondents by a reasoned 

orde r within a perl.od of three months from the date of 
\ 

.../\.__ """' ~ c cz "~ -<.. 
receipt of the copy of the order tbefore finalising th: 

-.A..--~""" \A. 't e.+-~ ~ 
seniority list i f ~ has not(f i nalised . 

L . Subject to aforesaid direction, the OA i s disposed 

of finally . No order as to cos ts. 
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